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CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL,
REGIONAL BENCH: ALLAHABAD

PIVISION BENCH
Misc. Application No. EfMisc. /7087272016
E/Cross/233/2008
Appeal No. E/408/2008-EX {DB)
Dated of Hearing/decision: 06/G/2016
{Arising out of Order-in-Appeal  No. 1806-CE/ALLDY 2007 dated

25/10/2007 passed by Commissioner (Appeals), {(Central ExCise,
Allahabad, (U.P.})

1. ~Whether Fress Reparter may be aliowed to sen ™" e
{he Order for puidication asg prer Ruele 27 of the
CESTATY (Procedure) Rules, 19827
2 Whether it would be releascd Under Ruie 35 oF T Ve
the CESTAT (Procedure) Rules, 1987 for:
publication in any authoritative repost or fot?
n 3 Whether their Lordships wish to ses the Fair Spen’
copy of the order?
4. “Whether order s to be crcuisted To the Yes
Departrment Authorities? J.
Il:l' e z'l N
C.C.E., Allahabad, (U.£.) Appellant )i
W
Vs,
My Trivend Glass e Respondent

Appearance:
Present for the Appellant: Shri D.K. Deb {Assistant Commissioner? 4.8,
Present for the Respondent: None

Coram: Hon'ble Shri Anil Choudhary, Member {Judicial)
Hon'ble Shri Antt G, Shakkarwar, Member fTechniﬂg_r_a_l}h_m_l

Per: Anit Choudhary
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FiMisc /7007272016, without entering into merits.  Misc, Application
and Cross Objection Application MNo. BEfCross-objection/233/2(108 are

stancs dispozed of,

(Dictated and pronounced In the open Court)
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{AMNIL . SHAKKARWAR} {ANIL CHOUDHARY)}
MEMBER (TECHNICAL) MEMBER (JUDICIAL)
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